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(a) whether the Qovemment have conducted any 
survey to link Hastinapur with the rail line;

(b) it so, the details thereof; and

(c) the item by which the work on above line is Ikely 
to be commenced 7

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS. MINISTER OF STATE IN THE MINISTRY OF 
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF PLANNING AND PROGRAMME IMPLE
MENTATION (SHRI RAM NAIK) : (a) Yes. Sir.

(b) The survey carried out in 1995 revealed that 
the cost of 63.5 km. long line from Daurala to Bijnor via 
Hastinapur wouW be Rs. 66.74 cr. Tho line wouM have about 
5% rate to return.

(c) The work could not be approved due to the 
unremuneratlve nature of the project and constraint of resources.

[English]

Rotatlonal Transfers In CPWD Enquiry Offlcet

361. DR. BIZAY SONKAR SHASTRI: Will the Minis
ter of URBAN AND EMPLOYMENT be pleased to state:

(a) whether rotational transfers are not being 
earned out in the CPWD Enquiry Offices upto the Division 
level;

(b) if so, whether the Government propose to rotate 
the staff and officials periodically in the enquiry offices and 
divisional offices including the Executive Engineers.

(c) if so. the number of JEs. AEs, and XENs posted 
in Delhi for more than five years and have not been trans
ferred out of Delhi as per transfer poltey; and

(d) the action does the Government propose to take 
in tho matter ?

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT (SHRI BANDARU 
DATTATREYA) : (a) and (b) Rotatk)nal transfers are being 
carried out.

(c) and (d) A tenure of 8-10 years for Junior Engineers 
and Assistant Engineers and 5-years for Executive Engineers 
in Delhi has been prescribed. 437 Junior Engineers (CMI), 
198 Junior Engineers (Elec.). 89 Assistant Engineers (Civil).
54 Assistant Engineers (Elect.), 69 Executive Engineers 
(Civil), 23 Executive Engineers (Elect.) have completed their 
prescribed tenure in Delhi. The reasons for tiiese officers 
not being transferred out of Delhi are; (a) Court cases, (b) 
Compassionate grounds and (c) Exigencies of work.

International Airport in A.P.

362. DR. T. SUBBARAMI REDDY : WiH the Minister 
of CIVIL AVIATION be pleased to state :

(a) whether the site for an international airport has 
been approved in Andhra Pradesh;

(b) if so, the kxsation of this intematk>nal airport;

(c) the total amount to be incurred; and

(d) the time by which the work on this airport is 
likely to start ?

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH 
KUMAR) : (a) to (d) No. Sir. The existing H^erabad airport 
has been devek>ped and modernised, at an estimated cost 
of Rs. 100 crores as a model airport which can sustain 
Nnfiited intemational operatk>ns.

Sponge Iron Plants

363. SHRI NADENDLA BHASKARA RAO : Will the
Minister of STEEL AND MINES be pleased to state :

(a) the numt>er of aportge Iron Plants operating in 
the country, state>wise and bcatk)n-wise;

(b) whether the Government propose to accord 
sanction to the expansk)n plan of the Sponge Iron Limited, 
Andhra Pradesh at Kottagudem; and

(c) If so, the details thereof

THE MINISTER OF STATE IN THE MINISTRY OF 
STEEL AND MINES (SHRI RAMESH BAIS): (a) As per avail
able informatk>n, there are 23 sportge Iron plants as Isted in 
attached statement.

(b) and (c) The proposal submitted by Sponge Iron India 
Ltd. (SIIL). Andhra Pradesh, for expansion of its productk>n 
c a p a ^  from 60,000 tonnes per annum to 1.20,000 tonnes per 
annum is presentiy under consktoratk)n of the Qovemment.

StatenMnt 

List of sponge Iron units ttnd th^tr tocation

SI Name of the UnK t.ocelion
No.

1 2 3

1 Sponge Iron (indie) Ltd.

2. Qoklttar Steels A A loytU d .

3. Kumar Metiilurgk^iri Corpn. Ltd.

4. Sunder Steel Ltd.

1. Bihar Sponge Iron Ltd.

EttarQuJarat 

1. Shyam lapel Ltd.
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